&
| TEM NO 52 REA STRAR COURT. 1 SECTION | |

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 2152 OF 2013

BEFORE THE REGQ STRAR SANJIV JAIN

SHEO NARAIN @ BARDI & ANR Appel l ant (s)
VERSUS

STATE OF U. P. Respondent (s)

(Wth appln(s) for bail)

Date: 05/03/2014 This Appeal was called on for hearing today.

For Appellant(s)
M. Yash Pal Dhingra, Adv.

For Respondent (s)
M. Gaurav Dhingra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Notice of |odgnment of petition of appeal has not been issued for
want of spare copies. Let spare copies be filed and thereafter notice be
i ssued.

Li st again on 6.5.2014.
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